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work of revision of the lists of
Scheduled Castes and Scheduled Tribeg
is in active progress and efforts are
being made to finalise decisions soon
on the changes proposed by the State
Governments.

Petroleum Refineries During Fourth
Plan

( Shri P. C. Borooah:
| Shri P. R. Chakraverti:
| Shri Maheswar Naik:

58 { Shri A. N. Vidyalankar,

: Shri Dinen Bhattacharya:

| Dr. U. Misra:
| Pr. Ranen Sen:
{ Shri S. B. Patil;

Will the Minister of Petrolenm and
Chemicals be pleased to state:

(2) whether a target for petroleum
cefining capacity for the Fourth Plan
has beep fixed;

(b) if so, at what level; and

‘¢) whether there has been a radi-
cai change in the Government policy
in this respect and if so, what?

The Mimister of Petroleum and
Chemicals (Shri Hamayun Kabir):
(a) to (c). No, Sir.

Madras Oil Refinery

( Shri P. C. Borooah:
Shri Nath Pai.

Shri Blagwat Jha Azad:
Shri Maheswar Naik:
Shri Yashpal Singh:
Shri Indrajit Gupta,
Shri Hem Barua:

Shri Warior:

Shri Vasudevan Nair:
Shri M. K. Kumaran.
Shri Nambiar:

5hri R. Barua:

Shri J. B. S. Bist:

Shri Onkar Lal Berwa.
Shri Umanath:

Shrj Sezhiyan:

Shri P. R. Chakraverti:
Shri Bibhuti Mishra.
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Shri Himatsingka:

Shri Vishwa Nath Pandey:
Shri Brij Raj Singh:

Shri D. D. Mantri.

Shri Subodh Hansda:

Shri P. C. Deo Bhanj:

——————

Will the Minister of Petroleum
and Chemicals be pleased to state:

(a) whether Burmah Oil Co. und
Shell international have made a new
cffer for participation in the Madras
Oil Refinery project;

(b) if so, the main terms of the

cfler; and

(c) the Government’s decision
thereon?

The Minister of Petroleum and

Chemicals (Shri Humayun Kabir):
(a) Yes, Sir.

(b) The main feature of the pro-
posal is to offer 51 percent of the
equity capital to Government of
India.

(c) The proposal is under exami-

nation.

Burmah Shell Refinery Agreement

( Shri Warior:
Shri Vasudevap Nair:
Shri Yashpal Singh:
80 { Shri Bishanchander Seth;
| Shri B. P. Yadava:
| Shri Dhaon:
| Shri P. C. Borooah:
| Shri P. R. Chakravert}:

Will the Minister of Petroleam and
Chemiecals be pleased to state:

(a) whether it is a fact that Gov-
ernment had notified the Burmah



275 Written Answers

Shell that the existing licence of the
company would have to be terminated
before long; and

({b) whether they have intimated
the Government any conditions tg be
included in a new agreement?

The Minister of Petrolenm and
Chemicals (Shri Humayun Kabir):
{a) No, Sir,

(b) The refining company have
offered to terminate the existing
refinery agreement on certain condi-
tions. This proposa] is under discus-
sion with the company's represen-
tatives.
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Nataral Gas

93. Shri P. R. Patel: Will the Minis-
ter of Petroleum ang Chemicals be
pleased to state the amount of natural
gas produced and sold in Assam
during 1963 and the names of the in-





